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THE VICE-CHAIRMAN | ol pool with an aerial extent of the
(SHRI BHASKAR ANNATT order of 20 sq. km. This is to be

MASODKAR): T would have called
another Member but I think, we
will take up the statement of the
Minister. We will again take up
this subject tomorrow. After the
statement, we can take up Half-a-
Hour discussion and finish that.

—

STATEMENT BY MANAGEMENT

Recent Discoveries Of Oil And
Gas By ONGC

THE MINISTER OF PETRO-
LEUM AND NATURAL GAS
(SHRI B. SHANKARANAND) :
Sir, T have great pleasure in inform-
ing the House of some recent dis-
coveries of oil and gas by ONGC.
Oil has been struck in the explora-
tory well, RBC-1, in the Ratnagiri
Sector of Bombay offshore. The
well is located 100 km. southwest
of Bombay.

The exploratory well, RBC-I,
located in a water depth of 61 m
was spudded on 28-4-1991 with the

jack up rig, BXPLORER and
drilled upto  3425-5 m depth in
basement. Object-111 tested in the

interval of 1990-91 m has produced
oil at 1684 barrels per day through
1/2” choke and at 2177 barrels per
day through 5/8” choke. The oil
has an APl gravity of 427 and
a GOR of 114 V/V. The Hydrogen
Sulphide (H,S) content varies from
12000 to 19000 ppm. production
testing of the zone started on 29-7-
1991. The producing interval forms
the lower part of the Bassein Lime-
stone which is the main oil and gas
bearing zone in Heera, panna, Ratna,
Bassein and other fields in Bombay
offshore. Ol indications have been
obtained in some other layers also
from this well.

The presence of oil in the well
RBC-1, which iz 2-5 km. north of
oil bearing structure R-13, indi-
cates the possibility that these two
structures may merge into a bigger

ascertained by drilling a few more
wells.

I would also like to inform the
House that Gas has been discovered
in two structures in the Krishna-
Godavari Basin in Andhra Pradesh.
Exploratory wells at Penumadam
and Banda-Murlanka have on tesw
ing produced gas in commercial
quantities.

Penumadam-I well situated 18
kms. North East of Narasapur
Town, was spudded on 26-2-1991
and drilled to a depth of 3000 mtrs.
During testing the intervals  of
24772471 mtrs. and  2466-2462
mtrs. with 20/64” choke, gas flowed
at the rate of 2,13,348 m3/day.
The well also produced 54 barrels
of condensate per day.

The Banda-murlanka N-1 well
lies 10 kms. south of Amalapuram.
This well was spudded on 14-12-
1990 and was drilled to a depth
of 3531 mtrs. During testing
in the interval of 3138—3135
mtrs. with 10/64” choke, gas flowed
at the rate of 27,036 m3/day. The
well also produced 203 barrels of
condensate per day.

In both wells, further, testing
is in progress to ascertain other re-
servoir characteristics.

SHRI GURUDAS DAS GUPTA
(West Bengal) : Sir, this is very good
news that we have been able to find
sources of oil and gas in some parts
of the country because that will
enable us to increase our production
and that at the same time will ena-
ble us to curtail our spending of
hard currency. It will also make us
a little more self-reliant than what
we had been in the past. At least
another dose of devaluation may
not be necessary because we will
have enough reserve or enough
source of oil and we will have to
spend much less of foreign exchange.
While complimenting ONGC for
the hard work they have done in
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this respect, I draw the attention
of the Minister to a number of fore-
casts that have been made by a
number of eminent geologists of
the country. The Minister may be
aware that a number of eminent
geologists have complained that
a proper exploratory work has not
been done with regard to the po-
tential oil
there in West Bengal and Gujarat.
There is one Mr. Chowdhury, an
eminent geologist, long associared
with the work of exploration. Some
mor¢ eminent people along with
him have decisively made a decisive
complaint that the ONGC had de-
faulted in the exploration of sources
of oil in West Bengal and Gujarat.
I do-not know ; if proper explora-
ration had been done, it would have
done a great relief not only to the
people of West Bengal, but to the
people of India also because accord-
Ing to their estimate, oil reserve
In West Bengal and Gujarat seems
to pe quite large and huge.

Therefore, my first question to
the Minister will be : What are the
steps the Minister is going to take
to ensure that this  exploratory,
work done be ONGC is expanded
more sertously and to ensure that
we are able to find out the potential
oil reserves and gas reserves in the
country ? And if necessary, would
the ONGC and the Government of
India take the help of other foreign
experts. In this connection, Sir, I
submit that there are people in the
world, there are countries in the
world who would not like India to
become self-reliant so far as petro-
leum and gas products are con-
cerned. They have their own interest
m making India dependent on others.
Therefore, if you bring experts from
those countries it will not be possible
for us to really find out where the
sources of oil tia. Thercfore, my
second qucstion to the Minister will
be . Is he ready to take the belp of
foreign geologistz and; oreigd couns
tries who ae: friendly to us, who

reserve that seems to be .
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want India to be self-reliant. who
don’t want India to be dependent
on others ? It is quite good that
new oil reserves are being located.
But, what about the existing oil
wells ? Sir, I am told that oil pro-
duction is not up to the capacity.
Oil  production in the country is
down by at least 30 per cent, par-
ticularly o1l production 1 Assam
is suffering heavily. Production of
oil can be increased in Assam.
Therefore. my third question will
be : What are the steps the Govern-
ment would like ro take to augment
the oil production in the existing
oil wells 7 While seeking to improve
the oil production, does the Go-
vernmeént intend to sit with the
trade unions ? Ttis not by activating
the management only that you can
augment the production. 1t is
essential to enlist the support and
cooperation of the trade umons.
Therefore, my fourth question will
be : Does the Government intend
to sit with the trade unions and
evolve some sort of a joint strategy
and a common work norm on the
basis of which there will be efforts
from the trade unions and mange-
ment to improve the oil produc-
tion ? This has become very im-
portant because oil not only cons-
titutes the life-line of our progress
but it is the main sector where we
are spending our foreign exchange
and it is because of this stringenoy
in the foreign exchange that
the country has to take a diffe-
rentturn. There are a number of
complaints about the functioning
of the ONGC. There are a numb;r
of complaints about the way 1n
which the work is done. Arbitrar;ly
the work is decided and arbitrarily
the work is given up. Therefore,
my fifth and last question to the
Minister will be : What are the steps
the Government would like to take
to streamline the working of the
ONGC and his own Department ?

sireelt guar gaaw  (gfamr) ¢
JORATTT oI, AFY qgA Al A
HE St FT ogwrd wmo o=gw fw
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FOAATA. FOT & av AR e
F T 9Tl FT OAT SNTIHT TAT E,
IAFT FIAT TR qIT ggX |
N 1 |F arg A § 7w AT
G T ATEAT g | 9VT g
g wg 2 fF SEW TeE gEd
T H oger g fw o

“The oil has an APl gravity of
42-7 and a GOR of 114 V,V.»

7 fea
ST AT A &, TAF AT W TR
gamar 2§ WAl WERT 4 v
et g fo fom few 51 o @@
AT AT AW ST ZT E O
I8 A FT WIfgT £ T @HAT
gary AT Arer frergad wog,
#ify g1 fraead &8 % & A
F wifgs T 1 ARQT AEN @
e g frerad s vy =fafes
Faitee Evm ¥ 1 wy e feew
F1 aq ey & 9 8 @A
faew a1 a9 fogern 2 fom feew
F AT TG G ST PAET g FAT
IAET urfad T &Y gwar gErd
et frwreadt § 2w fEll fo-
EEAT ¥ W gig ¥ O §ad
F A4 WiEg &9 & ad
; o1 agFdr g EifE. .

THE VICE-CHAIRMAN (SHRI

BHASKAR ANNAJIM ASODKAR):

With the leave of the House I would
ask Shri Sukomal Sen to take the

Chair.
SHRI GURUDAS DAS GUPTA

Kindly ensure that no voting is taken
under his stewardship.

THE VICE-CHAIRMAN (SHR1i
BHASKAR ANNAJI MASODKAR):
He will carry on A&Eith clarifications.

{The Vice-Chairman (Shri
Snkomal Sen) In the Chair.]
et gEAT &I 0 AT

% o\ 9T dsd &1 FUTe
BRI ) B
@A w@Edal 2 |

o
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gegeERe (st g ad) o
gRrETE |

sieet guRT muw : § S
aatel qe g A1 fx e ey
rﬁvraT frwregt ¥ TaFr wfaw

warrr # g feafy & f& 12-12
agt aw fedew 7 g &, zwffes-
gar &1 fafd ¥ @ wy 0 F
gTfos & R 9T o4 Wrog

o=

frmread wEr g foa% @ ¥
f-'-l'“fa‘ g@ﬂ g?;ﬂ g’ a‘ﬁ%‘.‘{ qre WT(—’(\T
F forremtsr &% & 9=T AT 2 miw
72 rerEa<t a7 a% a9 aEr 2
g fFA Wae e & oo
I W1 oWEGT FH A1 GHAT A
g @ 3 v e # 3w
A7g F1 WEIA T ¥3@ [mo siay
¥Z g9 I9 57 MiET Y Y egay
At A% ! ag YU gT wAE
ag &1 a9 grAt A § 3 [vg-
atgr {waq ger &, A 4 fgeqi v
da fgrn 2?7 48 "ala & wafav
9% 78 £ & mioasrdr ad=y
g AT % (a0 agT faemz 2 fs
vy fawies & d@@ ¥ oafe An
A W@ g ar ag Im ¥ 10
77 Sfaw v % 10 @ oy
TV d@ F qA 77 A G007 g
g fs Fa & Far 9wy w9 fam
a1 & ufvp 3@y @ & afew
Fg A B fE Fm ow an wmiv
TR 0T AF g gEy e
10 M7 fefam &+ % 10 ¥+ 53
fam am g & &g &1 qqt weie
fom a1 &1 zafan & oz st
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[t gy s
Tzt § fF oag astar 9w qesd
v ¥ feaatr aer fraatoe g foos
AT g J|_ A @y e
Faa &, Ay g3 & fF To oW
faar &) &fer A gl @
ey ¥ 337 Az ¥ owet 94 faw

g w3 I AW oy £ 7 oag wa
Wy Fa@ VW gwar Ty
qET WEW maATE € | ogwmenw
wERET, i gy g amfa doae
qTE qYETT T wefems vedy
2\ suastE. w@rva gvEls oY
oF TSEY & S owive AveIv &)
7% F Fo &1 A FW@ | wigg
FITEY Y FEWD g R owre

ATETT MLOASLEY. w7 steiTw
gFIsd I g 1 grenm

AA'SE ¥ NS FA4T 7z & f¥
fedr Wt Aargw &1 g ¥
g T FAET R @ g
gt & gAfaU  Fetmw measw
fear war &\ &fgw ooy oz F>
TCAMT [ &Y 97 wifsy  owm
# o mar g o fsm e
1 Aifesw wad wivA w17 E AT
AU OST F Wegw 7 Ia T Ew
FIAN & 3T TAIET F fqu Seetwa
RATEA W] T T Aifsg & owdd
ST ag gmaT ? THr % Ay swal
AT Al 7z @ T aE oroashE.
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TadT ATwsg TEwr @Y & fr zey
1200 FUT T & ol 7 )
T W fewi€ & Sfew fred
aiEt & TRET IRV 9E gv §
weg g wE E 1 AR Ag W sAerd
¢ fr 3faaw dgrem & f9 nfy-
gifvdl 7 v mrastE. § niy-
gifral & fos &7 vy oo SagE
F7T fegr f993d g @me% ¥ s00
FIT &I AT 7 AT AN [qwICA
o B o3EE YW TEY s osor
F7 2 &7 3 IRF wvamm ¥
Tas alv § fqwiv fame fpar # 7
T & FFlald AH wE S 3 F93
g | FFT T@T HRIT |

SHRI MD. SALIM (Wes:
Bengal): Mr. Vice-Chairman, we
have got tired of hearing the balance
of payments crisis and now we
are glad to hear that oil has been
discovered. I must congratula‘e the
Minister and the ONGC for it.
Coming to the question, Mr. Das
Gup'a has already menticned that
there is a possibility that during
the Eighth Five Year Plan the
ONGC is planning to rzduce the
number of rigs 1n the eastern region
in gereral and West Bengal in parti-
cular. I would l:ke 'o kncw frem
the Minister whether ths »s a fac.
Frcm the s‘atemen we fird -ha
the ONGC has drilled up to
3425.5 m dep h. Now. “here is an
aliegaticn made that in ‘he eastern
regien “he ONGC just fuifils ‘he
target set cut by the Ministry me-
chanically wthcut  scientific:ily
analysing “he data available from i he
expicraien werk, We have been
hearing tha: ‘here s a possiblity
of finding gas in the Cauvery ard
Gedavart basins.  As-he hen. Mem-
ber Ms. Sushma Swaraj has a'recdy
said iha’ most of the gas 15 just
wasted, 1 would ke 1o kncw frem
the Min:ster what he 's plannng : o
do 1r this regard. There was 2
proposal for a gas bridge link ng
Tripura. West Bengal, B.har. Orissa.
Assam ard most ot the Nor-h Eastern
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regions so that these areas can have
gas and gas-based industries. I
have been told that ONGC has
already submitted this proposal to
the Minisry. I would like to know
from the Minister whether he is
pursuing with the Planning Com-
mission for inclusion of this pro-
ject in the Eighth Five Year Plan.
Recently, I have heard that a second
refinery would be started in Haldia.
1 am putting this question though it
is not strictly related to the state-
ment., What has happened to it?
What is the use of discovery
and exploration if we can not have a
project like the one I suggested ?
Is there any proposal, if it is not
possible to have it through Assam,
to build up a sub-sea pipeline from
Tripura to Bengal. These are my
questions.

Statement
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SHRI CHIMANBHAI MEHTA
(Gujarat): 8i,, it is very good news
that oil and gas has been dis-
covered and I congratulate the Pe-
troleum Ministry and also the en-
gineers who have been engaged in
the drilling and exploration work.
My quesion is regarding distribution
and wilisation of gas. Fourtzen
million cubic metres of gas is burnt
per annum. The cost would come
to, even according o your own
calculations, Rs. 2,500 crores! The
reserves of gas amount to 686 bil-
lion cubic metres, that is what 1 |
read in the Press reports and also
from the official sources. The point
is that we are not able to utilize
this gas. Even though we have
invested in HBJ line about Rs.
3,500 crores, this line is very much
under-u ilised,  We are  wasting
the gas not  wilizing 1t properly
and yet we are increasing the
price of gas. You have raised the
price of gas. Twenty years back
the price of gas was Rs. 50/- per one |
thousand cubic metres. Today, 1t is
around Rs. 2,200/- or so which means
it is 44 :imes more. In the USA
and ithe USSR, the price of gas is
about Rs. 1,200/- where v 1s easy
to pay. Here the price is Rs. 1,800/~ |
to Rs. 2,400/- depending upon the |

T
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usage. On the one hand you go
on finding out reserves and, on the
other, you are not in a position-
to use it for the common man, for
the industry, because of such a
high price and so, you flare it,
My question, therefore, is this: Will
you please consult the State Go-
vernments where gas and oil are
produced and sit with them, because
they are also consumirg gas and oil,
and talk to them as to what shonld
be the price fixation formula, how
oil and gas should be expiored, etc.
Sir, you will be surprised to know
that during the last one decade,
the Central Government got ear-
nings from the oil is around Rs.
48,000 Crores. . ..

THE VICE-CHAIRMAN (SHRI
SUKOMAL SEN): Please put your
question now.

SHRI CHIMANBHAI MEHTA -
..and then you gave only Rs.
4,300 crores to the  States! Is
this the way to deal with the States?
Therefore, I am putting the same-
question in a different form: Ila
view of the new reserves that you
have found and in view of the non-
utilizaion of the gas andin view
of your desire to use this gas, will
you call a meeting of tne State
Governments concerned so ihat it
can be decided as to how this can
be properly utilized?

THE VICE-CHAIRMAN
(SHRI SUKOMAL SEN): You
h.ve 10 conclude now.

SHRI CHIMANBHAI MEHTA.:
My questions are not many. Now,
what do you think of ihe standard
of living of the Indians as compared
to the people in America or the
USSR ? When they themselves
charge only Rs. 1,200/- for 1,000
cubic metres, you charge about
Rs, 2,400/~ per one thousand cubic
metres of gas. Are you going to.
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reconsider this or not? Of course,
today, you have come here with
your new discoveries. But these
are relevant  issues. If  you can
englighten us on these poinrs, 1t
would be helpful and we can
discuss *his issue in this Houss
after August, when we meet aguin,
and in the Lok Sabha alsc 1t can
be discussed. But kindly enligh ep
us on “his vi‘al poinr.  Thank you,
Sir.

THE VICE-CHAIRMAN
(SHRI SUKOMAL SEN): I will
now call only one speaker and then
we will iake up the Half-an-Hour
Discussion.  Yes, Mr. Sweli.

SHRI KAPIL VERMA
(Uttar Pradesh): I also want to
ask some clarifications.

THE VICE-CHAIRMAN
{SHRI SUKOMAL SEN): You
can ask later. Now, Mr. Swell.

G. G SWELL
Sir, it is good to
hear that we have disvcoveed three
more oil wells. If this announce-
ment is meant to be a relicf to us
in the context of the gloomy pic-
ture of the oil industry where one-
third of our wells are closed down
or dry and our annual production
has gone down to 27 million tonnes
as against the targeted 34 million
tonnes, then, I am afraid, the relief
1s not very much. Now, I wouid like
to ask  just two questions.

SHRI
(Meghalaya):

In the first well, you are dnilting
at 61 m water depth. But T am
told that more of oil is at 200 m
water depth. What are you doing
about exporation of thar oil at
that depth? How long does 1. -ake
for these wells to go mto commis-
sion? These are the questions
which are important in the context
of the very serious situation 1n which
we find ourselves today when our
production 1s going down more and
more by the year.

[ RAJYA SABHA )
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THE V.CE-CHAIRMAN
(SHRI SUKOMAL SEN): Ths
discussion will be taken up tomorrow.
Now, wewilltake op Half-an-hour
Discussion.

6 P.M,

SHRI KAPIL VERMA: No-
body has been called from ths sde,
Sir.

THE VICE-CHAIRMAN:
(SHRI SUKOMAL SEN): No.
I have called accord'ng to che bt

SHRI KAPIL VERMA : You
might allow one question from cach.

THE VICE-CHAIRMAN (SHRI
SUKOMAL SEN): Many names are
pending. They  will be cailed
tomorrow. The lList is prepared by
the Secretariat. And  accordingly
I have called.

SHRI CHIMANBHAI MEH-
TA: Tomorrow, at what time, Sir?

THE VICE-CHAIRMAN
(SHRI SUKOMAL SEN): That
will know tomorrow. It will come
in the List of Business.

SHRI KAPIL VERMA: You
might allow one question each. That
will suffice.

THE VICE-CHAIRMAN:
(SHRI SUKOMAL SEN): It is not
my discretion. There 1s time cons-
traint. At: 6 o’clock, we have 1o
take up the Haif-un-hour Discus-
sion. Yes, Dr. Sivaji.



